
Sl. 
No.

Court District
Court 
Room

Case Type Case Number
Date of 

registration

Petitioner Name 
VS Respondent 
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Advocate Mobile 
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Date of 
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disposal
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Mediation took 
place
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Number of days 
for execution of 

Decree from Date 
of decision

1
Commercial 

Court at 
Alipore

South 24 
Parganas, Purba 

Medinipur, 
Paschim Medinipur 

and Jhargram

1
Misc. Arb 

(Com)
Misc. Arb 

(Com)/99/2024
03-05-2024

RAMKRISHNA 
FORGINGS 
LIMITED Vs 

TSUYO 
MANUFACTURI

NG PRIVATE 
LIMITED

Sandip Kumar 8240679455 05-10-2024 155

Yes                                  
** pre-

institutaion 
mediation falls 

jurisdiction 
DLSA

Contested Na Na

2
Commercial 

Court at 
Rajarhat

North 24 Parganas, 
Nadia, Howrah, 

Hooghly
1

Misc. Arb 
(Com) 72/2024 17-10-2023

M/s Elista 
Homes LLP 

Vs
M/s 

Basukinath 
Projects Pvt. 

Ltd.  and 1 Anr. 

Suraj Kumar 
Poddar

9831004950 07-10-2024 356 Days No
Compromise

U/S 9 Application
Nil Nil

3
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, Purba 
Bardhaman, 

Bankura, 
Birbhum, Purulia 
and Murshidabad.

1
Title Suit 

(Commercial) 
17/2024 02-12-2023

Sunil kumar Vs 
Hindusthan 
Construction 
Co. Ltd. and 3 

others

RUCHI 
CHATTERJEE VS 

Krishnendu 
Upadhyay

8918540331 
VS

9153053998
04-10-2024 307 days No Disposed of NO NO

4
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, Purba 
Bardhaman, 

Bankura, 
Birbhum, Purulia 
and Murshidabad.

1
Miscellaneou
s Arbitration 
(Commercial)

28/2024 30-04-2024

RADHA RAMAN 
MONDAL and 2 

others Vs 
NILKANTA 
HIMGHAR 
PRIVATE 
LIMITED

Shovan Kumar VS 
Indrajit Mukherjee

9434177776 
Vs

9476134772
04-10-2024 157 days No Disposed of NO NO

5
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, Purba 
Bardhaman, 

Bankura, 
Birbhum, Purulia 
and Murshidabad.

1
Miscellaneou
s Arbitration 
(Commercial)

27/2024 16-04-2024

STEEL 
AUTHORITY OF 
INDIA LTD Vs 
NCC LIMITED

Krishnendu 
Upadhyay 

VS

9153053998 
Vs

07-10-2024 174 days NO
Dismissed as not 

maintainable.
NO NO

6
Commercial 
court siliguri

Darjeeling 
,jalpaiguri, 

coochbeher, alipur 
duar, north & 

south dinajpur, 
kalimpong, Maldah

1

Contested Commercial Cases  disposed  during the Month: October, 2024

Nil



Total Number of cases Disposed during the Month: 5


